IN THE HIGH COURT OF JUDICATURE F

OR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT QF CASES FOR THE MONTH OF APRIL, 2020

.No. KIND OF CASES PREVIOQUS INSTITUTION DISPOSAL CLOSING
BALANCE [ FB DB SBf TOTAL| FB bB SB| TOTAL|BALANCE
MAIN CASES.:. 01.04.2020 30.04.2020
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 11863] 0 5 51 56| 0 0 2 2l 11917
2 CIVIL SECOND APPEAL 5388 0 0 36 38 0 0 0 0 5422
3 EXECUTICN FIRST APPEAL 76] 0 0 1 1 0 i) 0 0 77
4 EXECUTION SECOND APPEAL 21 0 0 2 2] 0 0 D 0 23
5 CIVIL MISC. APPEAL 32030] of 40 83| 123] o 0 0 0f 32153
6 CIVIL REVISION 629] 0 0 0 of 0 0 0 0 629
7 CIVIL REVIEW 754] © 3 g 1] 0 0 0 0 765
3 INCOME TAX REFERENGCE ol o 0 0 0] o 0 4] 0 0
g OTHER TAX REFERENCE 124] 0 0 0 o] o 0 0 0 124
10 TAX CASES 0]l 0 0 0 0f 0 0 0 0 0
11 CUSTOM APPEAL 14]f 0 0 0 ol o 0 0 0 14
12 | INCOME TAX APPEAL 269| 0 0 0 o] © 0 0 0 269
13 | WEALTH TAX APPEAL o] 0 i 0 ol o 0 0 0 0
14 | SALES TAX REVISON ~1020] 0 0 19 19] 0 0 0 0 1039
15 | TESTAMENTARY CASES ol o 0 0 of o 0 0 0 0
16 | COMPANY PETITION 10] 0 0 0 ol o 0 0 0 10
17 | COMPANY EXECUTION PETITION 1] 0 0 0 0f o 0 0 0 1
18 | COMPANY APPEAL gl 0 0 0 o] 0 0 0 0 9
19 | COMPANY APPLICATION 138] 0 0 0 o] o 0 0 0 138
20 | COMPANY SUIT 9] o 0 0 o] o 0 0 0 g
21 COMPANY LIQUIDN. CASES 64f 0 0 0 o] o 0 0 0 64
22 | ELECTION PETITION 7l 0 0 0 o] o 0 0 0 7
23 | SPECIAL APPEAL (CIVIL} 411 0 1 0 1 0 0 0 0 42
24 | SPECIAL APPEAL (WRITS) 1792| 0 7 i 7l o 0 0 0 1799
25 | CIVIL CONTEMPT 3904 0 0 2 2l o 0 0 0 3906
26 | CIVILWRITS 81749) 0| 32| 232] 2e4] o 18 5 21 81992
27 | RECRIMINATION PETITION ol 0o o 0 ol o 0 0 4] 0
28 CROSS OBJECTION 5221 0 i 1 1l o 0 0 G 523
29 | CIVIL REFERENCE sl 0 0 0 0] o 1 0 1 5
TOTAL (A) 140538| 0| 88| . 435] s23] of 47 7 24] 141037
CRIMINAL SIDE:-
1 MURDER REFERENCE 1] 0 0 0 o] o 0 0 0 11
2 CRIMINAL APPEAL 24048] 0 5 50 551 o 0. 6 6] 24095
3 CRIMINAL REVISION 11189] 0 0 17 17] © 0 3 3| 11203
g CRIMINAL MISC. PETITION 13557] 0 0 72 72 0 0 15 15] 13614
{U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 1881] 0 O 471 471] 0 0| 458] 458 1894
(U/S 438 & 439 CR.P.C.)
5 CRIMINAL CONTEMPT 18] 0 0 0 o] o 0 0 0 16
7 CRIMINAL REFERENCE 1l 0 0 0 o] o 0 0 0 1
8 HABEAS CORPUS 60] o 2 0 2l o 1 0 1 61
9 CRIMINAL LEAVE TG APPEAL 1136 0 0 3 3] 0 0 0 0 1139
10 | CRIMINAL WRITS 1144] 0| 10 4 14] 0 3 3 6 1152
TOTAL - (B) 53041] o] 17] e617] e634] o 4| a8s5| 489] 53186
TOTAL (A+B) 193579] 0f 105] 1052| 1157} of 21| 492 513] 494223
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IN THE HIGH COURT OF JU

CATEGORY-WIS'E MONTHLY STATEMENT

ICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIP R
OF CASES FOR THE MONTH OF APRIL, 2020

S.No. KIND OF CASES PREVIOUS INS.TITUT.ION DISPOSAL, CLOSING
BALANCE | FB DB SB| TOTAL| FB DB SB| TOTAL|BALANCE
MISC. CASES::. 01.04.202¢ 30.04.2020
CRIMINAL SIDE:- '
e rpr—.
1 |CRIMINAL MISC.APPLN. :-
{(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 4901] o] 14 25 39] 0 1 12 13 4927
2 |BAIL & STAY IN CRL REVISION 3841[ ¢ 0 6 6l 0 0 5 5 3942
3 IBAIL & STAY IN CRLMISC.PET, 11825] 0 0 60 80] 0 0 11 19 11874
4 |BAIL&STAY IN CRL.TRAN. PET. & CRU 828] O 0 1 1 0 0 5 5 824
5 |BAIL & STAY IN CRLCONT.PET, o] o 0 0 0] D 0 0 0 0
6 |BAIL & STAY IN CRLLA 111 O 0 0 gl o 0 D 0 11
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 5601 0 0 13 131 © 0 3 3 570
TOTAL < 22066] 0] 14] 105 119] o 1 36 371 22148
2 CRIMINAL TRANSFER gg| o 0 0 ol 0 0 0 0 69
3 STAY IN HABEAS CORPUS 14] 0 0 0 o] o 0 0 0 14
TOTAL (D) 83| o 0 0 o] o 0 0 0 83
TOTAL (C+D) 22149) o] 14] 105] 119f o 1 36 371 22231
TOTAL (A+B+C+D) 215728) 0] 119| 1157 1276] o] 22 528 s50] 216454
CIVIL SIDE:-
1 [CIVIL INTER.CASES:-
1 |ISTAY INI. T. APPEAL 391 0 0 0 ofF 0 9] 4] 0 39
2 [STAY INW.T. APPEAL / CUSTA 121 0 0 0 o] o 0 0 0 12
3 |STAYINO. T. REFERENCE 118] © 0 0 gl o 0 0 0 118
4 |STAY IN 5. T. REVISION 8671 O 0 16 161 © 0 0 0 883
5 ISTAY IN CIVIL IST APPEAL 3385 © 4 48 52| ¢ 0 0 0 3437
& [STAY INCIVIL 2ND APPEAL 2302] o 0 24 241 0 0 0 0 2326
7 |STAY INEXE. FIRST APPEAL 75f O 0 1 11 o 0 0 0 76
8 |STAY IN EXE. ZND APPEAL 19] 0 0 2 2] 0 0 0 0 21
9 |STAY INC. M. APPEAL 8662 0] 19 46 5] 0 0 0 0 8727
10 |STAY IN CIVIL REVISION 553] 0O 0 0 0l 0 0 0 0 553
11 [STAY IN CIVIL CONTEMPT 18] 0 0 0 of 0 0 0 0 18
12 |STAY IN SPL, APPEAL (CIVIL) 26] 0 1 0 1l 0 0 0 0 27
13 [STAY IN CIVIL TRANS. APPLN. 272l 0 0 14 14] 0 0 0 0 286
14 [STAY IN COMPANY CASES 15] © 0 0 0] 0 0 o 0 15
15 [STAY IN'SPL. APPEAL (WRIT) 1302] © 0 6 6] 0 1 0 1 1307
16 |STAY IN WRIT PETITION 42046 0O 14 190 204] 0O 0 3 3 42247
TOTAL . (E) 59711] o] 38| 347 38s5] o 1 3 4] 60092
> CIVIL MISC. APPLICATIONS 5004 of 10 14 24] 0 2 0 2 5026
3 CIVIL MISC CASES U/S5 9331] o] 2o 77 971 0 1 3 4 9424
4 EXE. MISC.APPLICATION of 0 0 0 of o 0 0 0 0
5 LEAVE TO APFEAL TO S.C. 11 0 0 0 o] o 0 0 0 1
5 CIVIL TRANS. APPLICATION 2931 0 0 15 151 0O 0] 0 0 308
TOTAL (F) 14629] 0] 30 106] 136] o 3 3 6] 14759
TOTAL (E+F) 74340| o] e8] 4531 s521] o 4 6 10| 74859
TOTAL (C+D+E+F) 96489] 0] 82] 558 640] o 5 42 47| 97082
GRAND TOTAL (ATOF) 290068] 0] 187] 1610| 1797] of 26| 534] 560 291305
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